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of fertilizer, no multiplication of qua-
lity seed, no research in agriculture,
or if thesg essential inputs are taken
out of the purview of the policy for
helping the farmer, mere payment of
remunerative price to the farmer
will not solve the problem. All these
things have also to be considered
simultaneously when we think of
benefiting the farmer, helping the
farmer, to have a better income.

There has been a lot of criticism
about parity in prices. As was stated
by me earlier, the Government has
now accepted the policy that the
prices of agricultural goods and non-
agricultural goods and prices of agri-
cultural goods and manufactured

[The Vice Chairman (Shri Dinesh
Goswami) in the Chair]

goods, will be, so far as possible, kept
on a par. But even this parity ques-
tion is a very complex one. We have
to think of parity of price between
one agricultural commodity and an-
other agricultura] commedity, parity
of price between agriculiural and
non-agricultural goods, parity of price
between agricultural produce and
inputs and various things. But then,
as 1 said, we have accepted the
policy. My friend, Mr. Kalp Nath
Rai, has very kindly, correctly appre-
ciated this important step which Mrs.
Indira Gandhi’s Government took as
soon as she came into power... 7

5 pPm

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMY): We shall have
to stop this discussion now under
the rules. We will continue with the
Calling Attention. You can give reply
to the left-over points when you
reply to the Calling Attention, I will
ask the Members to ask questions,
all at a time together, so that the
Minister can reply at the end.

SHRI SITARAM KESR]: The mover
hag to be accommodated,

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI). 1 can accoms
modate him in the Calling Attentinn,
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MALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE

Demand of Farmers for Remunerative
Prices for Wheat and Paddy taking
into account the rise in the cost of
Agricultural Inputs—Contd.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI). Shri Shiva
Chandra Jha. I will request the Mem.-
berg to be brief.
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SHRI KRISHNA CHANDRA
PANT. Sir my first question is, whe-
ther the area under wheat is shrink-
ing whether information has reached
the hon. Minister that because of
price and other factors, the area
under wheat is shrinking in relation
{0 some other crops? Secondly, he hag
mentioned that Government wants
to have parity between the price
indiceg of the items required by the
farmer and his products. I would like
to know: who is carrying out this
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-exercise? Is it his Ministry? Is it the
Planning Commission? Is it the Fin-
.ance Ministry? Who iy carrying out
this exercise? What is the methodo-
logy and by when this will be com-
pleted?

Then, Sir, the Hon. Minister has
mentioned the fact that last year,
procurement of wheat had been 5.8
millior tonnes, and distribution had
been 8.8 million tonnes; that is, three
millicn tonnes more. Now, we find,
there is no wheat to be sent to the
fair price shops and ration shops.
Wheat quota has been cut down and
in some cases, there is no wheat
available at all. Is this because there
has been total mismanagement in the
procurement and distribution of
wheat? Procurement and distribution
of wheat should be done in such a
manner that at least, wheat is avail-
able till the new crop comes in,
There is no reason why before the
new crops comes in, suddenly, Gov-
ernment should be without wheat to
be supplieq to fair price shops. Is it
mis-management or is it destruction
of wheat which hag been gtored?
Hag wheat been destroyed  during
storage? Has it been destroyed during.
storage, partly in the open and partly
in the Food Corporation of India go-
downs? Which is the factor responsi-
ble for this, or, have both contributed
to thig position?

Last of all, in regard to procure-
ment, this year, the target is 9.5
million tonnes, I should like {0 know.
what is the method of procurement
which is going to be adopted? Last
year, the method was single-point
purchase and the farmer had to go to
the shops. Mills could not purchase
more than a fixed quantity. A limit
was set with the result that the
farmer was put to great difficulties

in many cases. Many complaints
flowed in. What is the method of
procurement which ig going to be

.adopted this year so that the farmer

[ RAJYA SABHA]
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will not be harassed while selling
his produce?

SHRI FARKISHAN SINGH SUR-
JEET (Punjab): Mr. Vice-Chairman,
Sir, I am gz little disappointed to hear
the reply of the Minister on the
Calling Attention motion. It is be-
cause he was very much satisfied
with the price of paddy and the argu.
ment advanced was that this year
they have procured 48 lakh tonnes as
compared tp the last year’s 33 lakh
tonnes, procurement, He has forgotten
that even after that there were a lot
of agitationg throughout the country
on the price of paddy. The peasants,
who have come in thousandg in the
streets for remunerative price are
being told that they are satisfied.
The second argument which he ad-
vanceq now wmay be true for the
landlords, because they are able to
withhold the stocks ang along with
them the big traderg are satisfied.
And I am amazed to listen from the
Minister that he has now become the
advocate of free trade. Earlier when
we asked for the higher price he
said, what would be the condition of
the consumer? And now he has be-
come the advocate of free trade to
make landlords and the big traders
enjoy the fruits of high price. Does
the Minister not know that the poor
peasants and the middle peasants are
forced to sell out their produce imme-
diately. They have no other way to
go. They have sold it at Rs. 80 in some
States and the FCI wags not there to
enter the market. Does he know this
or nol? That is why on this point, T
think his whole argument is not in
consonance with what he has advo-
cated about parity etc. That does not
go t~ convince anybody. Does he not
know that the peasant got the sugar-
cane price of Rs. 23 after he was
saying that Rs. 13 is more than sufi-
cient? This was the result of a big
agitation. Ang here, coming to the
question of wheat. Sir, it is a very
dangerous game that the Ministry is
plaving. It is dangerous because wheat
is a very imwortant crop not only for
our country, but for the whole world.

224
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The report of the RAQ showg that the
wheat production 15 less all over the
world. And if hig line js pursued that
either you grow fruits because wheat-
growing 1g less remunerative or go 1o
some other crovs, then it will be a very
dangerous situation. As my friend
Shri K. C. Pant has said, then the
whesat will not be available. Then
whal will happen to the consumer?
The Ministry is not concerned with
that. In Rihar wheat is being sold at
Rs. 2b0 per quintal. Who js selling
it and who is purchasing it? It is the
farmer the poor farmer, who was
for.ed to sell it, has to purchase it at
such a high rate. Both ways he is
heing cheated. Take the price recom-
mended by the APC. Why are they
justifying this price? The APC, while
calcuiating the price, does not calcu-
late the labour put in by the family
marmmers, How do they calculate the
nrice of industrial' goods? While cal-
culatirg the cost of industrial goods,
they take into consideration the price
of raw material, the price of inputs,
labour and the rate of interest-—
everything After that they give the
masximum profit to them. Here while
ralevleting the cost of production of
agricultural produce, the labouy put in
by the family members is not added.
_ That is the prafit they think, and the
Ministry does not do anything in re
lation to that also.

New  Sir, coming to the points,
thay do not announce the price in
time ¢o that the peasants could come
to know about it in time, The APC
has made 3 recommendation of Xa.
127, the Chief Ministers’ Conference
hag suggested Rs. 140 and still they
are wuiting. They are waiting to <ce
if there ig going to be a good croup.
Now the theory has come, that if
there is good crop, they will give less
price. And if the crop is bad, tney
will he forced {0 pay more because
it wil] not bce  available iy the
market. Ts this fhe mechanism by
whichy the Government decides about
all these things? What is their con-
cern zbout the consumers? No con-
cern about the consumer they have
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shown. 1 want to ask, do they depend
on zupply and demand proposition
for ull these things? If the peasant
2oas rot get the remunerative price
on wheat he will definitely go to
some other crop and the area under
wheat will go down and this will he
a very dangerous thing. Food is a
commodity which is  required by «ll
the people in the country. That s
why 1t will be very dangerous. So,
keepng thig in view, I would like 3
ask the Minister a few categorical
questions. 1 would like to aks the
Minister whether he is satisfieq that
the price of paddy fixed last year
was correct. Was it remunerative?
Agitations were going on in the coun-
ty and everybody said that the price
was not remunerative and the State
Governments were forced to announce
more prices and all the Chief Minis-
ters demanded that the price should
be more.

Secondly, T would like to know
whether the Government is prepared
to bring down the price of inputs 1o
keen the price of foodgrains low so
that the consumer is provideg food
at a reascnable price. T would also
like 0 know whether the Government
is prepared to see that in fixing up
the yrice. the increase in labour cost
~—~the family labour and the other
labour—is also included while caleu-
lating the cost of production of any
cragn. The minimum inerease in the
cost of production, because of the
increase in the price of diesel, ferti-
lisers as well as the 20 per cent in-
crease in the price of industirial goods,
is Re. 30 per quinta). So 1 would like
tr know whether the Government is
going t, keep this increase in mind
at least, if nnt more, to neutralize the
increasz in the cost of production so
that the peasant at least gets the
sama price as he got last year.

Sir, T »m asking questiong anly. I
would like to know whether the
Government would agree {o the prin-
cinle of announcing the price before
the sowing takes place because the
vearant must know the price he is
going to get. he shoulq not he cheated.
Tt the industrialist says “I will close
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the factory if I do no get profit”, why
should the peasant not know? fe
should also know that if it is not re-
munerative to him he can go to some
other crop. Let the Government man.
age the affairs. 1 tell you the Gov-
ernment will not be able tp manage
the affairs if they rely on free trade
in foodgrains.

Lastly, I woulg like to know whe-
ther the Minister ig prepared to over-
haul this white elephant—the FCI—
which takes Rs. 53 per quinta] and
then the argument js advanced, “what
will we do with the consumer?” The
consumer can be given at the same
issue price provided the Government
over hauls the FCI. Keeping gall this
in view, I ask fo, categorical answers
to my questions. And, Sir, this theory
ig very dangerous, It does not benetit
the peasant, the agricultural labour,
the working class and the poorer sec-
tions of the people, about whose
cause they talk daily sp loudly. This
theory of supply and demand is very
dangerous. 1t only Dbenefitg the big
landlords and traders who can hoard,
whp have got the holding capacity
and can cheat both the consumer
and the producer. I would only like
to know if the Government has
adopted this policy of free trade,
allowing the landlords and the big
traders {0 amass any amount of pro-
fit at the cost of the consumer by
selliny the foodgrains, which they
had purchased at the rate af Rs. 117
per quintal at Rs. 225 and Rs. 250
per quintal.

THE VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): Mr. Sinha vou
have already sooken Yes Mr Chakra-
bor y, just ask two gquestions.

SHRY AMARPRQSAD CHAKRA.
BORTY (West Bengal): I would nat
say much because it has been dis-
‘ussed at lenght. I do not like to make
| speech, but it is a fact that thig prob-
em is agitating the people throughnut
ndis. 1t js now an admitted fact mm
fTaharashtra and oher parts of the
ountry that there is a cry—ang it is
onafide—that they are not getling a

[ RAJYA SABKA |

of urgent public 228
importance

proper price. I do not want to deve-
lop this point but I will only put one
quesion.

The Minister says that APC's re-
commendations are not binding, it is
only an advisory body, But it js also
an admitted fact that the prices of
inputs have inecreaseq and they are
increasing daily, As a result, the cost
of production is also increasing. What
is the ration, if supposing the APC re-
commends which should be taken to
say that this should be the proper price
for the farmers? Iy the Minister agree-
able and what ig his opinion, in this
situation whepn the priceg of inputs
have increased, when the cost of pro-
duction hag increased,  whether the
Government ig agreeable to give the
real price to the farmers. so that the
agitation in the whole of the country
can be minimised and the farmers
get the real price from the Govern-
ment?

THE  VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Thank you.
Yes, My. Mohunta. Just ask direct
questions.

SHRI SUSHIL CHAND MOHUNTA
(Haryana): Sir, 1 would put just two
questions. But, before Pputting the
questiong I would say one thing.
There is a very great difference
between the support price and the
remunerative  price. Support price
of actually means nothing. Just
provides a sufficient amount of price
to a farmer so that even if he sus-
taing loss, he does not die., This
Calling-Attention motion ig about
remunerative prices. In fixing ve-
munerative prices you have to see how
things other than agricultural pro-
ducts have gone up in price, how
many times they have multiplied in
the last ten years and how much
increase there has been ip agri-
cultural prices and, if the agricul-
tural prices have not increased
appreciably and the Government has
not come to the support of the far-
mer, the prices have to be fixed at a
level in which the farmer can not
only subsist but can also lead a
reasonably respectable life and keep
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his head high. The prices which have
now been fixed by the Government
actually provide only that much to
the farmey for the labour that he
puts in and the labour that is put in
by his family members and the cost
of other inputs he incurs, and it is
barely sufficient to meet the cost of
the inputs.

THE VICE-CHAIRMAN
DINESH GOSWAMI):
questions only.

SHR1 SUSHIL CHAND MOHUN-
TA: This is my question: Does the
Government think in such terms as
to provide a proper price to the farmer,
keeping in view the rise in other com-
modities which the farmer normally
uses as also the manifold increase in
the prices off articles manufactured
by industrialists, while fixing remune-
rative price for the farmers?

(SHRI
Please put
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FE T AGF T § | AGOAT AR ITA
F a2 &1 TTIw I frea wT AT § Wi
TR F AT FIAHT A CF
IFT FT F29¢ WA § TG F AWK
AT AT IUr AT 9T & o+ mlaq
frqat w1 gty war § agaer
e faaifad 9% fiw & g€ a7
faatr T 7 2, 797 GXFIT 3T THFTH
e T FAA ? AT AT A9 G

[6 MAR. 1981 ]

|

l

of urgent public 230
importance

AEY & w7 & | G ASgl a7
FATIET § 1| I%1 Ifaq Forgdy Ay faer
T & | AT A ot s F9 @
8 | ag WY UF a¥g & fraw 97 e
T G & | 3R ST FY § 7 IGT
ST & XX AT FIEAT A0 [T TG qUF
T THHEET H o0 70% § 7 Fah
A AT TG G P A AL AAE

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Before I call
upon the Minister, I shouldg iike to

make one thing clear. In this
Calling-Attention .
SHRI INDRADEEP SINHA

(Bihar): Mr. Vice-Chairman, Sir, I
want to put two questions,

THE  VICE-CHAIRMAN
DINESH GOSWAMI): Put
direct questions.

SHRI INDRADEEP SINHA:  Sir,
thig Calling-Attention is about two
crops, paddy ang wheat. The hon.
Minister gave figureg of procurement
of paddy for this year and last year.
Now, is it not true that last year the
procurement was less because the
crop was bad due to drought, and is
not the hon. Minister trying to ascribe
to his prices something which was
the result of a natural growth in crop
because of a good monsoon? This is
regarding paddy. I don’t want to put
another question on this.

{(SHRI
only

Regarding wheat, the cost of pro-
duction, as workeg out under the
comprehensive cost scheme and as
given in the APC Report on wheat
priceg for the current year gives
figures for 1977-78 angd that figure is
Rs. 114 per quintal for Haryana and
Rs. 108 per quintal for Punjab. Since
then, what has been the cost escala-
tion?

Recently, the Chairman of tht
Agricultural Prices Commission, Dr
Coelho, in an article in the Economic
Times, hag tabled in and given th
figures, Would the Governmen
respect his findings? According to hi
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findings, the ndex c¢. prices paid by
the peasants increased from 18y 1
19.8-1Y 19 21b.2 1a 1919-60, ‘Llmg 1s
with 1970-71 as the base. This shows
an increase of about 15 per cent. S0
there has been a cost escalialion ol
about 15 per cent, according to the
APC Chairman’s conclusions. Se-
condly according to another table in
the repor{ waicn was published, and
which the hon. Minister must{ have
seen, the price equation between
wheat and other agricultural pro-
ducts, cereals, has become so dis-
torted that the wheay price is only 81
per cent of the prices of the other
agricultura] commodities. So there is
about g 20 per cent distortion on that
account. Will the hon, Minister tell
the House what the Governmentg pro-
poses to remove both Lhese distor-
tions—correction of 15 per cent
under-estimation in the cost of pro-
duction and correction of 20 per cent
distortion in the price balance
belween various other agricultural
products and wheat, which has been
pointed out by the APC, And, third-
ly, will the Government even now
accept the principle of computing
the value of peasant’s own labour at
the rate of minimum wages fixed by
the State Governments for agri-
cultural labourers? These are my
{hree questions.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Minister.

SHRI HAREKRUSHNA MAL-
LICK (Orissa): Sir, just one .

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): No. Your name
is not there in the Calling Attenticn.
(Interruptions) No, I can’t. Mr.
Mallick, there are certain rules, Your
party’s name js there and the Mem-
bers from your party have spoken. I
found that you did not want to parti-
cipate in the Resolutions or in the
Calling Attention., Now [ cannot
suddenly allow you. So next time,
Yes, Mr. Minister.

RAD BIRENDRA SINGH: Sir, the
maijm question which the hon, Mem-
bers have commonly put relates to
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the quesion of disparily 10 priceg as
L2tween the prices of the ggricul.uce
produce and the manuiactwed goods
and no.a-agriculwural  prLoauids, phoe
secong {uesllon lg Wilil regalu 10 Lue
calcu.ation of the ost of produciios
by tae ArC. ‘Lhe Governmeut has
aiwayg kepl in view tae price tiends
ang the terms of \rade as between
the yprices paid by tne iaimers
and the prices ieceived by them lo:
their produce, Up to the year 1975-'iv.
whepn Mrs, Gandul's Government was
i power, there wag not much daffer.
ence, not much disparity between the
priceg in these twgp sectors. The in-
dex of the priceg paid by the farmers
for varioug inputs anq consumer
goodg stood at 170.3 and the index
numper of the prices received by him
wag 168.3. That wag in 1975-76. So
there wag g difference of only two
points. But a distortion took place in
the later years, with the result that
in the yeap 1979-80, just before Mrs.
Gandhi again came into power, the
index of the prices paid by the far-
merg came to be 216.2, 35 ment.oned
by several hon. Members, and the
index of the priceg received py the
farmerg was 188.9.

The difference between the terms
of trade was of the order of 13 per
cent. The gap Dbetween the prices
paid by the farme, and the prices
received by the farmer was 13 per
cent ag | gaid, and the terms of trade
against the farmer stood at 87.4 per
cent. But since then we have been
trying to correct this gituation, and 1
am happy to say that recently the
situation has somewhat jmproved On
the other hang the prices of the in-
puts have been rising steeply, no
doubt about it. In the prices of the
high-speed diesel ©il and the light-
spead diesel oil there hag been an
increase of about plus 77 and plus 33
points respectively—and in the case of
the fertilizers alsg the price has risen
by 54 points. Similarly there has been
some increage in the priceg of other
inputs, not of a very large order.

Some Hon Memberg mentioned that
the prices of the foodgraing had
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suffered in comparison with those of
other commoditics. Mr, Sinha said thig
Just now, lhere has been an improve-
ment in the priceg oi the roougrains
belween the years :980 ang 1981, The
tatest figures I have aie tor February,
1981 ag they stood on the 7th Feb-
ruary, 1981, In Aprii, 1980 the index
of the price of the foodgraing rose
from 192.1 to 233.2, in February 1938l
there was an increase of over 21 per
cent. Ip the case of zll agricultural
commodities the number rosg from
192 to 223, whereas jn the case of the
manufactured products it rose irom
232 to only 256. Iy you compare, the
increase in the casp of the manufac-
tured products wag only 10 per cent
whereas in the case of the foodgrains
and gther agricuitura commodities it
wag 21 and 15.6 per cent respectively.
In the case of other non.agricultural
commoditieg it rose by 13 per cent.

SHRI INDRADEEP SINHA: The
Hon, Minister ghould compare what
the peasants got in 1980 and 1981, not
what the trader charged.

RAO BIRENDRA SINGH: Some
Hon. Members have made a few other
points. I would iry to reply to ghem
briefly,. Mr, Jha and Mr. Surjeet
wanted to know the factorg that were
taken into consideration by the APC
for ca culating the cost of production.
There are four categories of costs, They
have been classified as Cost Al, A2,
B anq C. Under Cost Al come all
types of labour value of hired human
labour, value of hired bullock labour,
value of ownedq bullock labour, hired
machinery charges, value of owned
machine labour, value of seeds, value
of insecticideg ang pesticides, value of
manure OWned or purchased, value of
fertilisers, depreciation on implements
and farm buildings—an hon. Member
wanted to know whether that was
taken into consideration—irrigation
charges, ‘and revenue, cesses and
other taxes, interest on working capi-
tal anq other miscellaneous expenses
for paying to artisans etc, This is
only category Al. Cost A2 includes
rent paid for leased-in-land also. And
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Cost B includeg in addition all ihe
imputed renta] value of owned and
pius imputed interesy on owned fixed
capital. Then Cost C includeg imputeg
value of family labour alzo, which Mr,
Sinha wanted to know. This will
show that all sactorg that go into pro-
duction gre taken into account.

SHRI INDRADEEP SINHA: At
what rate family abour ig imputed?

RAO BIRENDRA SINGH: The
Minimum Wages Act provides for
different wages in different areas.
From State to State they differ. The
APC, so far ag I know, takes into con-
sideration only the rates in force in
particular Stateg from where data is
collected. The minimum wages
according to the Act in various places
are not taken into consideration. |
think 1 am right on that.

Mr, Nigam talked about fluctuations
in prices. I agree that there ig fluctua-
tion in prices. That can only be im-
proved by better marketing. The
Government jg aware of the fact that
the traderg make away with most of
the profit in agricultural commodities.
We arp trying to gee how that can be
rectified. But one way is to keep
large stocks of foodgraing ¢o that
whenever prices gtart rising, food
stocks could be released in the market
and people could pe supplied with
foodgrains—an essentia] commodity—
at fixed, reasonable rates, That jg one
way of controlling prices. I cannot
understand how hon, Memberg can
make the suggestion that the APC
should be gbolished.

. SHRI KALPNATH RAI: No.

RAO BIRENDRA SINGH: Some
Memberg have saig il. Some ‘friends
have saig that the APC should be
abolished. The mover of the Resolu-
tion said this in the very first sentence,
And some hon. Memberg have sug-
gested that the FCI ghould be abo.
lished.

SHR]; HARKISHAN SINGH SUR-
JEET. Overhauled.
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RAO BIRENDRA SINGH: I do not

know what we would do without the
FCI, We have to maintain 15 nullion
to 20 million tonnes of foodgrains in
the Central Pool,

SHRI SHRIDHAR WASUDEO
DHABE (Maharashtra): What is the
representation of the farmers on the
APC?

RAO BIRENDRA SINGH: Farmers
are properly represented on the APC.

SHRy HAREKRUSHNA MALLICK:
Who is the representative?

RAO BIRENDRA SINGH. Mr.
Ranbir Singh.

THE  VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Minister,
don’t allow them to put surreptitious-
ly questions which I have not permit-
ted,

RAQO BIRENDRA SINGH: The
questiong already put are enough.
They wil] take a lot of time, I do not
agree with the hon, Memberg that we
can continue ouy food policy and look
after consumerg without the FCI and
without maintaining huge buffer
stocks, It wag only this policy that
helped ug during a very serious gitu-
ation causeq by the recent drought in
the country.

Mr, Pant wanteg to know whether
the area under wheat has been shrin-
king. I am happy to say that the
ares under wheat cultivatiop has
been increasing during the past few
years. Even this year, to my mind,
it hag substantially increased because
of late winter pains, fortunately, In
1970-71 the area under wheat was
18.24 million hectares. In the year
1978-79 the area cultivated with wheat
was 22.2 million hectares. So there
wag a substantig] increase during the
past ten years. And the prodoction
of wheat hag also increased.

SHR1 KRISHNA CHANDRA PANT:
1 wag relating it to the previous
year—not ten years.

RAO BIRENDRA SINGH: Even
with regarg to the previoug year, we
bhave an increase. A8 1 said, maybe
we were fortunate and we gof fimely
raing and we could sow more of lanhd
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with wheat, But mainly the area

under wheat has been increasing on
account ol exvandeq irrigation taci-
lities,

Some hon. Members wanted to
know the cost ot production of wheai
ang paddy in varioug places. But it
is not possible fcr me,. ,

SHRI AMARPROSAD CHAKRA-
BORTY: The ratio.

RAO BIRENDRA SINGH: Well,
about the ratio, as you probably your-
self stated, for paddy the cost of pro-
duction was Rs, 88 and gome paise
per quintal on the figures collected
from Andhra Pradesh: and for wheat,
as wag stateq by Mr. Harkishan Singh
Surjeet or Mr, Sinha—I forget who it
Was the cost of production wag Rs, 1"
per quintal in the case of Punjab
and Rs, 114 in the case of Haryana.
Now you can calculate the ratio.
Two-thirds of the paddy is rice
whereas wheat iz 100 ep cent con-
sumed. Eatable rice is only #wo-
thirds. The method of purchase also
Mr. Pant wanted to know. FCI is
not the only agency that procures
foodgrains. State agencieg alsp come
into the markat, the State Marketing
Federation ang other agencies, They
also purchase rice angd wheat, both.
And the States also keep their
stocks. . .

SHRI KRISHNA CHANDRA PANT:
Ig there a uniform method of pro-
curement in the whole country or
doeg it differ from State o State?
Does the Centre lay down any guide-
lines?

RAO BIRENDRA SINGH: The Cen-
tre hag laig down guidelines. But it
is the FCI which works according to
the guidelines laid down by the
Centre. We have to depend wupon
cooperation from Stateg also where
the Stateg also want to come in for
procurement. We  distribute to
mandis. State makes procurement.
in certain places; FCI goeg into cer-
tain places. In some places FCI and
State agencies both purchase. Some-
times immediately the State Govern-
ment transferg the stocks tp the FCI.
In some places the State agencieg pro-
cure on behalf of the FCI only and
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they do not hold theiy own stocks.
So, these are the various- methods.
But there ig also a methog of levy
on the millg for rice. Now we are
persuading the Stateg to impose the
levy all over and to raise the guan-
tum of levy so that we can get better
stocks of rice.. .

SHRI KRISHNA CHANDRA PANI:
1 asked where wheat hag disappear-
ed. Why is it not available in spite
ol big stocks?

RAO BIRENDRA SINGH: Mr. Pant
ig very right in a way whepn he said
that. Perhaps we were over-liberal
m the past with releases of wheat.
The food-for-work programme took
away a million tonneg of wheat dur-
ing the last year. Then, 1 think
nearly 3% million tonnes—these are
approximate figures; I hope I will not
be held responsible for giving wrong
information to the House—were issu-
ed for flour mills during the last year.
Then over 4 million tonneg or some-
thing was released for public distri-
bution system. That way iy came tv
8.8 million tonnes roughly. But it
was g huge quantity. Fortunately we
had huge stocks. So we could distn-
bute it at this level. But then we had
to be a little miserly in this. There
is wheat available all over and ag !
said in the fcrenoon, for March
period we have increased wheat re-
leases by about 30,000 tonnes so that
just before the crop comes in in this
lean season the prices of wheat do
not go up very steeoly, Mr, Harki-
shap Singh Surjeet raiseq the point.
Farmerg have been happy with the
policy of the Government; if they
did not have faith in Mrs, Gandhi,
they would not have come jn such
large numberg tc Dethi on  their
own.

SHR]T NARASINGHA PRASAD
NANDA (Orissa): How true you are!
RAQO BIRENDRA SINGH: I am
a'ways.. .
SHRI SHRIDHAR WASUDEO
DHABE: They came on their own!

RAO BIRENDRA SINGH: Yes Of
course, other parties have also
tried. ..
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SHR] NARASINGHA  PRASAD
NANDA. How true you are! If there
1s a competition, you gtand first in
that,

RAO BIRENDRA SINGH:
you very much.

Sir, Mr. Surjeet knows about the
Punjab farmers; particularly, it is
the Punjab State which gives us the
largest quantity of wheat and the lar-
gest quantity of paddy and rice, And
in Punjab we have already procured
about 24 lakhs of tonneg of rice, out
of a total of 48 lakh tonnes in the
entire country. This procurement has
been done at the price of Rs, 105
which was fixed by Government, whe-
reag in other States, which on their
own raised the price by Rs. 10
or Rs. 15, the procurement has
not  picked up. Ip Karnataka
or Andhra Pradesh or Madhya
Pradesh and Tamil Nadu, to my mind,
there is very little procurement and
these are the States where there has
been some agitation by farmers. Where
there has been no agitation, people
have happily accepted the price of
Rs. 105. We have procured very huge
quantity of rice there. Therefore, 1
can say with confidence that  these
agitations are all politically motivat-
ed, They are not by farmers If
farmers were not happy, Punjab and
Haryana would not have given so
much rice to the Central pool...
(Interruvtions). Any restrictions on
the farmers and preventing them from
selling their produce at higher price
anywhere would go very much against
the interests of farmers. T am sur-
prised how Mr, Harkishan Singh
Surjeet can make a suggestion like
this. If he ic a farmer’s friend ..

SHRI KRISHNA CHANDRA PANT:
He is for free trade now.

RAO BIRENDRA SINGH: I think
I have replied to all the important
points raised by Hon. Members.

SHRI INDRADEEP SINHA: I wan-
ted to know whether the Government
wil] take into account the escalation
in the cost of production and the im-
balance in wheat price calculating the
mputed value of labour...

Thank

> oo
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#39 damage to the

RAO BIRENDRA SINGH: I have
already replied to that,

THE VICE-CHAIRMAN  (SHRI

DINESH GOSWAMY): That is all.

SHRI HARKISHAN SINGH SUR-
JEET: Will you compensate the far-
mers for the increase in the cost of
production to the extent of Rs. 30?

RAO BIRENDRA SINGH: All that
increase in the prices of inputs has
been taken into account by the APC,
ay directed by the Government even
earlier.

SHRI HARKISHAN SINGH SUR-
JEET: Are you satisfied by that?

RAO BIRENDRA SINGH: We shall
look into that report. The Govern-
ment hags vet to take a decision on
that. .. (Interruptions). Yes, about
State Trading 1 have already said
that Government is not in favour of
taking the whole trade in food-grains
in its hands. We have in a way al-
ready adopted State Trading because
we procure foodgrains in very large
guantities and then we have our own
public distribution  system. We do
not aliow the {(raders to exploit the
market by making releases from our
own stocks so that the prices remain—
at a reasonable level.

——

REFERINCE TO THE REPORTED
DAMAGE TO THE FAMOUS JAG-
ANNATH TEMPLE OF PURI

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): Now We  will
take up Special Mention. I would

request the Hon. Minister to stay back
till the Special Mention ig over, Mr.
Nanda,

SHRI NARASINGHA PRASAD
NANDA (Orissa): From the cult of
Lord Jagannath has grown the cul-
tural and socia) life of Orissa, The
source of the rich folklore of my State
is Lord Jagannath. The fomous fes-
tival of Rathyatra attracts millions of
people every year. Puri, where the
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Temple at Puri
temvole of Lord Jagannath is
6 PM. located, 15 a very important
tourist spot. Of the four
cenires of pilgrimage, Puri accu-
pies a very important position as

one of the important pilgrim centres.
Sir, the temple at Puri was built a
thousand years ago. 1 want to bring
this matter to the notice of the House
and through the House, to the notice
of the Government because, Sir, re-
cently as many as 12 sculptural slabs
have fa'len down from this temple
endangering its very existence, Sir,
this is an old temple, a religious mo-
nument of great jmportance and mani-
fests the highest form of Oriya art
and sculpture which you find in this
temple of Puri. The Archaeological
Survey of India is conducting some of
its repairs now and in the process of
these repairs very big slabs which had
beautiful pieces of sculptural work,
which the modern architects cannot
reneat, have fallen from the temple
and they have keen lost to the nation
foyr ever,

Sir, T brought this matter to your
notice and, through you, to the notice
of the Government so that immediate
sleps are taken and any further dam-
age to the temple is prevented. The
people have sent communications to
the Prime Minister and to the Minis-
ter of Education and Social] Welfare
who is in charge of old monuments.
We lost the main temple of Xonark,
at one point of time in history and
most likely this temple will not re-
main unless immediate measures are
taken to protect thig temple, There-
fore, Sir, I would like to say that
once thig temple rollapses the entire
cultural and social life of Orissa will
be yprooted. The loss of the Treasure
will be not only of Orissa, Sir. but
also of the whole country and the
pieces of art architecture and sculp-
ture in the temple will be lost. And,
particularlv, the economic life of a
great majority of the people will be
terribly affected if this temple goes.
Therefore. T would make one or two
suggestions. The Minister of Educa-
tion and Social Welfare should imme-
diately take stepg in congultation



